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Present : Hon'ble"r,Justice S.N./allick, Vice-Chairman

Hon'ele Mr.8.P.Singh, Administrative Memer

ARUN KR . SINHA
VS

UNION OF INDIA & ORS

For the applicant : Mr.K.Sarkar, counsel

For the respondentss Mr,S.N.Das, counsel
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‘Hegrd woth the counsel. When the matter is taken up
for hearingvmr.K.Sarkar, 1d. counsel for the petitioner sumkmits sn
instruction that his client is no lengsr interested in proceeding
with this matter., The application is therefesre dismisced for nen=

prosecution, Ne erder gs teo cests,
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